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plan, with a ceiling of Rs. 11 crores _ for implementation. A statement liv-
to the State Government of West ing the details of the flood control 
Bengal for the s,eedy implementation 
of the following priority flood con-
trol schemes: 

N aIM o( the scheme 

l. Mahananda Em-
bankment Scheme 

2. Improvement to 

Em'maud Area to be 
COSI IHOJejiwd 

0" t:nrrr-
phtion 

(Rs. croTes) (Lakhs) 

4'20 0·6 

~ ~  D'mojar Basin 40'00 2'2 

3. Dllbda Basin Drai-
nage Scheme 3'50 0'14 

4-East Mogtahat 
Drainage Scheme 2'96 0-:zI 

~t o t  

Dra;nage I'SO 0-23 

"5 _ Kara)a Diversion 
Scheme I-50 0'02 

TOTAL 53-66 3-40 

During the year 1972-73, a sum ot 
.Rs_ 3 crores was released to the State 
Government for the above schemes_ 
The schemes .Ire in progress and bene-
flts are yet to accrue Irom these 
.schemes. 

(b) According to the existing pro-
-eedure, flood control schemes costing 
less than Rs. 25 lakhs are approved by 
the State Government themselves on 
the recommendation of the State Tech-
nical Advisory Committee and the 
State nood Control Board. Schemes 
costing between Rs. 25 lakhs and Rs. I 
crore are approved by the Planninl1 
Commission after examination by Cen-
·tral Water and Power Commission on 
proforma basis. Schemes costinl{ more 
than Rs. I crore are examined in de-
tail in the Central Water and Power 
Commission and considered by the 
Technical Advisory Committee ot the 
Planning Commission before they are 
-approved by the Planning Com;nission 

schemes costine more than Rs. 25 lakhs 
each received from t~  Government 
of West Bengal during the last three 
years for approval by the Centre Is 
laid on the Table of the House_ 
[Placed in LibraTl/. See No. LT-
4866/73]. 

Dra.iDu"e channel projeet of "Basin 
Bil" on Murshldabad-Blrbhanl border 

area 

8011. SHRI GADADHAR SAHA: 
Will the Minister of IRRIGATION 
AND POWER be pleased to state: 

(a) whether the drainage channel 
project of "Basira Bil" on Murshida-
bad Birbhani border area has been 
included in the approved flood control 
project; 

(b) it so, the progress made on the 
project so tar; at;ld 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI BALGOVIND VERMA): 
(a) to (c). The "Basira Bil" drainage 
project has not been included In the 
approved list of schemes in the flood 
control sector of the Fourth Plan ot 
West Benial. According to the pro-
cedure laid down. drainage schemes 
have to be examined by the Technical 
Advisory Committee of the State nood 
Control Board and approved by com-
petent authority for inclusion in the 
Plan. The "Basira Bil" scheme has 
not sO tar been put uo for the con-
~i tion of the Technical Advisory 
Committee ot West Bengal State Flood 
Control Board. 

Teehnleally QuaU8ed OIIIcera worklnc 
In Per-.el BraacIIes on Northern 

Rallway 

8012. SHRI LALJI BHAI: Will the 
Minister ot RAILWAYS be oleased to 
state: 

(a) whether certain technically qua-
lified omcers are working in the Per-
sonnel Branches over Northern Rail-
way for the last so many years; 

(b) if so, the reasons therefor; 




